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Sonction is lrcreby uccorulecl to the ar[ditional ullotnrcnt of funds in favour of the
following Courts, under Major Head 2014-Adnt Of Justice, Sub Heact 0488-D&S Juclges, untler
vurious obiect hesds during the currentfinancialyear 2018-19 us per detail given below:-
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1-4. . Pr. D&S Judge, Srinagar/Jammu/Shopian/Baramulla.
5. 3"t. Atldl. D&S Judge, Srinagur.
6. C.J.M. Reasi.
7. Mtutsffi Sankoo.
8. Addl. Mobile Magistrate (Tr), Srinagar.
9. Treasury OfJicer, Sub Try. Distt. Court complex, Janipur, Jumntu.
10. Tr.y. Officer, Saddar Try. Srinagor.

15. Order Book.
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I 40.00 0.5 0 0.40 0.50
) 0.50
J 40.00
4. -10.00 0.40 0.40 0..10
5 0..10

6 /,5.00
7. 0.20 0.20
8. 0.ts 0.20
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